
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH: 
AT HYDERABAD 

ORIGINAL APPLICATION NO.177 of 1992 

DATE OF JUDGMENT: 3rd MARCH 1992. 

BETWEEN: 

Mr. S,Vijayakumar 	 .. 	 Applicant; 

AND 

The Chief Personnel Officer, 
South Central Railway, 
Secunderabad. 

The Deputy Chief Mechanical Engineer, 
Carriage Repair Shop, 
South Central Railway, 
Tirupathi. 

The Workshop Personnel 0fficer, 
Carriage Repair Shop, 
S.C.Railway, 
Tirupatbi. 	 .. 	Respondents 

COUNSEL FOR THE APPLICANT: 	Mr. T.V.N.Reddy for Mr..P.Krishna 
Reddy. 

COUpJSEL FOR THE RESPONDENTS: Mr. Rajeawara Rao for Mr.N.V. 
Remana, SC for Railways. 

CO RAM: 

Hori'ble Shri T.Chandrasekhara Reddy, Member (Judi.) 

contd..., 
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OA 1103/91.\\ In  the result, this OA is disposed of at the 

admission stage itself directing the respondents, as and 

when the Group 'D' posts in the out-sider quota become 

available at Carriage Repair Shop, South Central Railway, 

Tirupathi or anywhere else in the Guntakal Division, the 

applicant herein ' )should be considered first before 

considering any other case[)in the order of his rank in 

the empanelment for Group ") posts. In the circumstances 

of the case, we direct the parties to bear their own costs 

in this OA. 

(Dictated in the open Court). 

1 ----'' 

I 	
(T.CI-JANDRASEICHARAREDDY) 

Member(Juc5l.) 

Dated: 3rd March, 1992. 	, Registrar(Jud .,) 
t. 

Copy to:- 

The Chief Personnel Officer, South Central Railway, Sec-b 
The Deputy Chief Mechanical Engineer, Carriage Repair She 
South Central Railway, Tirupathi. 
The Workshop Personnel Officer, Carriage Repair Shop, 
S.C.Railway, Tirupathi. 

4. One copy to StT.PJKefhna  Redcdy, advocate, CAT, Hy6-bad. 
S. One copy to Sri. N.V.Ràmana, SC for Railways, CAT, Hyd-ba 
vsn 
6. One spare copy. 

Rsm/- 
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IN THE CE?ffRflL ADMINISTRATIVE TRIBUNAL 
HYDERBAD BENCH AT HYDERA.BAD 
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THE HON'BLE MR.T.CHJUcDRJ5EJcJjJJ REDDYs 
M(JIJDL) 
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Admitted and interim directi3ns 
issued. 

* 	1 Allated 

L±osed of with directions. 
- C' 

Dismissed 

1' 
Dismissed as withdrawn 

• Disnijsed for Eefault. 
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